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New Government Electrical Factory,
Bangalore
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‘Will the Minister of Industry be
pleased to refer to the reply given to
Starred Question No. 1530 on the 6th
May, 1966 and state:

(a) whether the proposal of the Gov-
ernment of Mysore to hand over the
management of the State-owned New
Government Electrical Factory at
Bangalore to a West German firm has
since been considered; and
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(b) if so, the decision taken thereon?

The Minister of Industry (Shri D.
Sanjivayya): (a) and (b). The pro-
posal is still under consideration.

Consumer Commodity Corporation
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Will the Minister of Commerce be
pleased to state:

(a) whether Government propose to
set up a Consumer Commodity Cor-
poration in the public sector which
would specialise in the export of con-
sumer commodities;

(b) if so, when; and

(c) the
scheme?

main features of the

The Minister of Commerce (Shri
Manubhai Shah): (a) to (¢). Amongst
the export commodities already being
nandled by the State Trading Corpora-
tion are an increasing number of con-
sumer products, such as shoes, gar-
ments etc. In addition, a subsidiary of
the State Trading Corporation called
the Handicrafts and Handlooms Export
Corporation of India Ltd., is dealing
with the exports of important group of
consumer products produced by the
handicraft and handloom industries.
it is being considered whether, by
some readjustment of function between
these two Organisations, exports of all
such consumer products could not be
concentrated in one of them and the
remaining products handled by the
other. Examination of this possibility
has just been initiated and the details
have yet to be worked out before any
final decision can be taken regarding
ihe setting up of a Consumer Commo-
dity Corporation.





